.Counsel for the ‘Applicant3

IN THE CENTRAL ADMINISTRATIVE

0.ALNO,.1197 of 1995.

Between

P.Sesha Rao .
?‘ ’D/)Saﬂ“ K‘lgh-

1. The Chief Personnel Offi
Secunderabad.

2. The Deputy Chief Mechaniy
vijayawada, Krishna Dist

cauhselhfor the Respondents

CORAM.

“ae s

Applicants

nd

er, Railnilayam, South Central

\

rict.

Respondents

: Sri. Y.Ashok Raj

TRIBUNAL HYDERABAD BENCH HYDERARAD,

f

Dﬂted: 17010.199 Sa

Railway,
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: Sri. G.S.Sanghi, sC for Rlys.
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X As per Hon'ble Shri RJRangarajan, Merber (Admn.) X

This QA is fileg

action of the respondents ferein in not appointing the

applicant No,2 as a Clerk;ﬁ
ground is illegal and for ¢
respondents to consider 8hiy

herein for the post of Cle;

2. Heard Mr,Y.Ashok
applicant and Mr.G,S.Sangh

the respondents,

3. There are 2 appl
is an Ex-employee of railw

Inspector, The second app

and for whom the compassionate ground appointment is soug

as his father namely the f
retired due to his inabili
per his application dated

7.11,92,

4, In view of the 4

for compassionate appointn

5. After hearing tfiis case for a while learned cou

for the applicant submitted that he is withdrawing e cCg3

6. In view of the above submission of the applicar
counsel the OA is dismisspd as withdrawn but this will ng
stand in the way? of the phpplicant to approach the deparf

authorities for compassiopate ground appointment,

"

o

Date of QOrder: 17,1

0, 95

for a declaration that the

n-Group 'C' on compassionate

\ consequential direction to the

'k under Group ‘C°,

Raju, learned counsel for the

i, learned standing counsel for

icants in this OA, The first a

ays who worked as Senior Welfard

irst applicant has valuntarily

15,8,92 which was accepted on

bove the present application is

ent.

e

- and taking up this issue ﬁhrough the department authoriti

1 P.Dosala Raju, applicant No,2

ty to work on medical grounds as

pbplicant

LiY)

licant is the son of first applicant

ht o

filed

nsel

1 5e

es,

The OA is



dismissed at the sdmission [stage itself as withdrawn.

No costs,
sd
copy to:~-
1, The Chief personnel O
Railway, Secunderabad
2.
Guntupalli, vijayawad
3, One copy to Sri, Y.As
adarshnagar, Hyd.
4, One copy to Sri. G.S.
5. One copy to Library,
6, One spare cOpY.
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Dated: 17th October, 1995

|
!
) o o
( R.RANGARAJAN ),
Member (Admn,}
! e

( Dictated] in Open Court )

The Deputy Chief Meehrnicnl Engineer, Wagon Workshop)
a

gV

ﬁhqdzﬁi%ﬂpfs;

Deputy Registrar(Judl.)
b

%ficer. Railnilayam, South Centfal
l

, Krishna District. ) t
lhok Raj, advocate, D.NO.5-9-22/44/F.3

sanghli, sC for Rallways, CAT, H&d.

CAT, Hyd. !
i
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IN THE CENTRAL ADMINISTRATIVE TRIZTINMIT
HYEERABMND BEMCH AT HYTTRARAD,

HON'PLE MR. A Q; annm1n7 ATMINTST A
TIVE MEMBER.

1

CIAL MEMREER.
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b

CROER/JUDGEMENT :

DATED : /7}{0/ 1995.
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1 IN- T I
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O.A.NC.

T A N0 """ (W.P.NO. )
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B ,/’,EEEE&SSED AS WITHDRAWN.
DISNISSED FOR DEFAULT.
. ORDEAED/REJECTED. i
(//fﬁg/;;DER AS TO COSTS
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